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o The State Coastal Police Forces work closely with ICG under the hub and
spoke concept, the hub being ICG station and the spokes being the coastal

police stations.

® Gapless electronic surveillance along the coastline is carried out by using
46 Radar Stations of ICG and 74 Automatic Identification System Receiver
Stations of Directorate General, Lighthouses and Lightships.

e Registration of sea-going vessels and identification of persons on board have

been made compulsory.

o Joint Coastal Security Exercises are conducted by ICG, in coordination with
other stake-holders to create synergy between the Central and the State

Agencies mvolved in the coastal security.

® Based on intelligence inputs, Coastal Security Operations are also being

conducted/participated by the Coast Guard.

{b) Measures to be taken to avoid any lapse in coastal security is a continuous

process and the Government takes various imtiatives as and when it is required.
Atrocities and murders of women

1970. SHRI T. K. RANGARAJAN: Will the Minister of HOME AFFAIRS be
pleased to state: the actual number of atrocities and murders of women throughout
the country during 2011 to 2015 with special reference to West Bengal and Tamil

Nadu, State-wise and year-wise?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HARIBHAI PARTHIBHAI CHAUDHARY): As per information provided by
the National Crime Records Bureau (NCRB), State/UT-wise cases reported, cases
charge-sheeted, cases convicted, persons arrested, persons charge-sheeted and persons
convicted under crime against women including the States of West Bengal and Tamil
Nadu during 2011-2015 is given in the Statement-I and II, respectively (See below).
State/UT-wise number of women murdered during 2011-2014 including the States of
West Bengal and Tamil Nadu is given in the Statement-II1.
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Statement-I

State/UT-wise cases registered (CR), cases charge sheeted (CS), cases convicted
{CV), persons arrested (PAR), persons charge sheeted (PCS) and persons
comvicted (PCV) wunder total crime commitied against
women during 2011-2014

Sl No. State/UT CR CS CvV PAR PCS PCV
2011
1. Andhra Pradesh 28246 22550 2243 37766 36275 4366
2, Arunachal Pradesh 171 114 15 199 130 17
3 Assam 11503 6037 762 11241 6953 739
4. Bihar 10231 8519 1031 18157 15563 1776
5. Chhattisgarh 4219 4054 842 6423 6447 1227
6. Goa 127 109 12 159 155 12
7. Gujarat 8815 8334 157 22223 22232 346
8. Haryana 5491 3908 952 6696 6725 1369
9. Himachal Pradesh 997 764 72 1268 1219 110
10.  Jammu and Kashmir 3146 2514 143 5098 5089 194
11, Jharkhand 3132 2451 719 4873 4526 1212
12.  Kamataka 9594 7957 488 16084 15509 866
13.  Kerala 11288 9532 580 13964 13303 1309
14.  Madhya Pradesh 16599 16100 5027 27818 27830 7530
15.  Maharashtra 15728 14129 625 39643 39545 1074
16.  Manipur 247 ] 4 170 ] 12
17 Meghalaya 269 158 4 258 164 8
18 Mizoram 167 139 84 149 143 75
19, Nagaland 38 32 34 49 39 62
20, Odisha 9433 8999 564 14122 14096 954
21.  Punjab 2641 1800 448 4436 3885 893
22, Rajasthan 19888 10998 2355 16764 16600 3884
23, Sikkim 55 38 18 59 42 24
24, Tamil Nadu 6940 4342 1316 9727 7774 2084
25.  Telangana - - - - - -
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SL No. State/UT CR C3 Cv PAR PCS PCV
26.  Tripura 1358 1426 89 2676 1975 112
27.  Uttar Pradesh 22639 16464 10204 72153 44183 25343
28, Uttarakhand 996 742 305 1344 1402 569
29. West Bengal 29133 23440 448 26320 24842 758

Totar States 223091 175656 29541 359839 316652 56925
30.  Andaman and 51 55 1 86 95 1
Nicobar Islands
31.  Chandigarh 156 103 24 128 92 36
32, Dadra and Nagar 18 17 1 14 24 1
Haveh
33, Daman and Diu 11 6 1 55 30 1
34, Dell UT 5234 2953 687 3475 3104 1075
35 Lakshadweep 0 1 2 0 1 2
36.  Puducherry 89 58 9 205 130 27
Torar UTs 5559 3193 725 3963 3476 1143

Torar (Arr Inpia) 228650 178849 30266 363802 320128 58068

2012
L. Andhra Pradesh 28171 22524 2086 39288 39191 3527
2 Arunachal Pradesh 201 127 24 202 130 24
3. Assam 13544 7524 430 12346 7694 637
4. Bihar 11229 8970 682 20147 19282 1317
5. Chhattisgarh 4228 4108 1050 6594 6566 1605
6. (GGoa 200 82 6 236 127 7
1. Gujarat 9561 9017 199 23965 23525 434
8. Haryana 6002 4314 852 7264 7429 1266
9. Himachal Pradesh 912 745 72 1325 1317 107
10, Jammu and Kashmir 3328 2639 219 5204 5203 338
11. Jharkhand 4536 3234 764 6549 5720 1152
12.  Kamataka 10366 8174 378 16680 15849 859
13, Kerala 10930 10377 610 13517 13187 862
14, Madhya Pradesh 16832 16687 3181 29247 129234 5520
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Sl No. State/UT CR CS Ccv PAR  PCS PCV
15, Maharashtra 16353 14746 598 41048 39535 1047
16.  Manipur 304 25 0 202 28 0
17.  Meghalaya 255 147 9 27 160 9
18, Mizoram 199 187 118 215 185 118
19.  Nagaland 51 41 22 5 69 58
20.  Odisha 11988 10628 653 17183 17142 974
21.  Punjab 3238 1842 388 5048 3439 904
22.  Rajasthan 21106 11388 2761 17095 17087 4382
23. Sikkim 68 51 11 69 47 35
24.  Tamil Nadu 7192 4967 1060 10913 9393 2046

25.  Telangana . - - . - -

26.  Tripura 1559 1415 279 1946 2088 349
27.  Uttar Pradesh 23569 15262 5757 77745 43775 12971
28, Uttarakhand 1067 794 607 1420 1343 813
29, West Bengal 30942 30627 607 34023 33694 915
Totar States 237931 190642 23423 389867 342439 42485
30.  Andaman and 49 42 5 73 73 5
Nicobar Islands
31.  Chandigarh 241 190 23 268 265 38
32, Dadra and Nagar 16 20 3 30 38 4
Haveli
33, Daman and Diu 11 14 1 45 54 1
34 Delhi UT 3959 3061 1176 3981 3397 1771
35 Lakshadweep 2 0 0 1 0 0
36.  Puducherry 61 52 9 110 103 26
Tormr UTs 6339 3379 1217 4508 3930 1845

Totar (Arn Inpia) 244270 194021 24640 394375 346369 44330

2013
1. Andhra Pradesh 32809 26002 2228 43232 40499 3791
2. Arunachal Pradesh 288 186 15 333 210 14

3; Assam 17449 9317 394 16035 10542 451
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Sl No. State/UT CR CS Ccv PAR  PCS PCV

4. Bihar 13609 9448 812 21404 21743 1515
5 Chhattisgarh 7012 5453 1170 8205 8023 2066
6. Goa 440 243 11 496 365 14
7 Gujarat 12283 11263 217 30684 30256 474
8. Haryana 9089 6374 1190 10652 11078 189
9. Himachal Pradesh 1478 1049 111 1908 1868 178
10, Jammu and Kashmir 3509 2522 252 5262 5239 360
11. Jharkhand 6506 4543 982 8513 7395 1424
12.  Karnataka 12027 9733 369 19628 18440 722
13, Kerala 11216 9927 690 13153 12825 897
14, Madhya Pradesh 22061 19729 4220 34005 33897 6950
15.  Maharashtra 24895 20301 768 53640 49142 1401
16, Manipur 285 28 3 221 29 8
17.  Meghalaya 343 296 9 382 328 11
18.  Mizoram 177 159 102 195 167 114
19, Nagaland 67 48 42 86 40 33
20. Odisha 14173 12094 428 19126 19043 730
21, Punjab 4994 2953 800 6875 4785 1388
22, Rajasthan 27933 14473 3192 21261 21243 4712
23 Sikkim 93 100 106 102 106 116
24, Tamil Nadu 7475 6091 1512 11161 10505 2248

25.  Telangana . - - . - -

26.  Tripura 1628 1546 140 2593 2127 169
27.  Uttar Pradesh 32546 21868 5672 100021 59248 13653
28.  Uttarakhand 1719 1022 435 1688 1652 912
29, West Bengal 20826 30112 609 36248 33842 718
Totar States 295930 226880 26479 467109 404637 47015
30.  Andaman and 106 111 8 134 167 16
Nicobar Islands
31.  Chandigarh 488 256 54 481 397 70
32, Dadra and Nagar 21 12 0 29 28 0

Haveli
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Sl No. State/UT CR CS CvV PAR PCS PCV
33,  Daman and Diu 24 13 0 49 43 0
34 Delhi UT 12888 6429 923 9106 7841 1528
35 Lakshadweep 3 1 0 5 1 0
36.  Puducherry 86 64 12 96 117 22

Tormr UTs 13616 6891 997 9900 8594 1636

Totar (Arn Inpia) 309546 233771 27476 477009 413231 48651

2014
L. Andhra Pradesh 16512 13389 835 21676 20100 1459
2 Arunachal Pradesh 351 241 9 397 315 12
3; Assam 19139 10035 516 27637 11939 554
4. Bihar 15383 10131 525 19791 15718 862
5. Chhattisgarh 6255 5596 1528 8823 9148 2044
6. Goa 488 321 14 436 433 16
7. Gujarat 10837 10148 174 25769 26061 355
8. Haryana 8974 5721 690 9850 9249 1006
9, Himachal Pradesh 1517 1117 69 1996 1889 115
10, Jammu and Kashmir 3321 2355 105 4956 4819 138
11, Jharkhand 5972 4544 785 6965 6761 1009
12, Karnataka 13914 11264 354 22974 20640 891
13, Kerala 11380 10118 549 13893 13277 656
14.  Madhya Pradesh 28678 25455 5771 42201 42061 9292
15, Maharashtra 26693 22775 923 48878 47797 1425
16, Manipur 337 71 4 214 71 6
17 Meghalaya 388 312 13 378 347 13
18 Mizoram 258 240 139 267 259 147
19, Nagaland 67 46 22 31 58 30
20. Odisha 14606 12172 429 20262 19442 763
21l.  Punjab 5425 3158 637 6988 5349 1062
22, Rajasthan 31151 16422 3659 23742 23377 5841
23. Sikkim 110 103 46 182 167 44
24, Tamil Nadu 6325 4750 1185 9268 8614 1956
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Sl No. State/UT CR CS CvV PAR PCS PCV
25 Telangana 14136 11363 504 19963 17758 644
26.  Tripura 1615 1341 107 2068 2722 133
27.  Uttar Pradesh 38467 26384 5279 112462 69546 13942
28, Uttarakhand 1395 979 283 1667 1559 633
29.  West Bengal 38299 35287 422 50231 45715 517

Totar States 321993 245838 25576 504015 425191 45565
30.  Andaman and 115 97 12 126 127 13
Nicobar Islands
31.  Chandigarh 432 262 65 390 371 88
32, Dadra and Nagar 21 16 0 17 20 0
Havel
33,  Daman and Diu 15 14 1 5 6 1
34, Dell UT 15265 6395 1005 8336 7218 1477
35 Lakshadweep 4 3 0 3 6 0
36.  Puducherry 77 57 1 88 78 1
Torar UTs 15929 6844 1084 B985 7826 1580

Torar (Arr Inpia) 337922 252682 26660 512980 433017 47145

Source: Crime in India.

Note: Disposal of cases/persons by police/courts may also includes cases/persons of previous years also.



State/UT-wise and crime head-wise cases reported under crime against women during 2015 (provisional)

Statement-IT

Sl State/UT Rape Aftempt Kidnapping Dowry Assault on  Insult Cruelty by Importa- Dowry Indecent  Protection Immoral The Total Figures
No. to and Deaths Women with to the Husband tion of Prohibition Represen- of Women Traffic  comission are upto
Commit Abduction intent to  Modesty  or his Girls from  Act tation of from (P) Act  of Sati the month
Rape Women outrage her of Relatives Foreign Women  Domestic (Prevention) of
Modestry  Women Country (Prohibition) Violence Act
Act Act
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17
1. Andhra 915 205 465 174 4624 2020 5621 0 712 14 0 166 0 14916 December
Pradesh
2. Arunachal 78 13 82 0 103 7 71 0 0 0 0 0 0 354  December
Pradesh
3. Assam 1238 173 2579 102 2022 42 5421 5 25 3 0 40 0 11654  August
4. Bihar 1038 222 2219 1043 1056 25 3136 7 1536 78 41 24 0 10425 December
5. Chhattisgarh 1466 21 1472 88 1849 74 618 0 8 2 2 2 0 5602 December
6. Goa 78 0 67 0 167 41 24 0 0 0 0 19 0 396 December
7. Gujarat 790 3 1571 10 1236 35 4009 16 0 0 0 27 0 7701  December
8. Haryana 1026 115 1157 232 1922 72 3530 32 11 0 11 49 0 8157 December
9. Himachal 227 3 252 1 430 54 227 0 0 0 15 4 0 1213 December
Pradesh
10. Jammu and 269 0 1038 4 1339 215 396 0 0 0 0 0 0 3261 December
Kashmir
11. Jharkhand 1102 178 277 262 402 17 1779 54 1313 6 6 53 0 5449  December
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1 2 3 4 5 6 7 8 9 10 1 12 13 14 15 16 17

12. Kamataka 1149 19 687 311 4787 153 2816 23 1516 1 0 361 0 11823 December
13. Kerala 1237 32 177 7 3593 265 3665 0 4 4 133 138 ] 9655  December
14. Madhya 4138 47 4987 671 8916 318 5113 15 47 3 86 14 0 24355 December

Pradesh

15. Maharashtra 3681 12 4864 262 11696 998 7435 22 39 1 1 351 ] 29362 December
16. Manipur 43 4 94 0 84 2 39 0 0 0 0 0 0 266  December
17. Meghalaya 99 25 17 1 97 21 43 0 0 0 0 2 0 305 December
18. Mizoram 59 3 3 0 68 5 9 0 0 0 0 0 0 147  December
19. Nagaland 20 3 0 0 0 0 0 0 0 0 0 0 0 23 December
20. Odisha 1954 136 2094 570 5853 389 1698 4 3567 1 10 26 0 16302 December
21. Punjab 776 113 1039 72 1057 30 1408 0 7 0 2 73 ] 4577  December
22. Rajasthan 3644 497 4167 461 4813 16 14383 0 72 7 10 86 0 28091 December
23, Sikkim 35 1 3 1 30 1 2 0 ] 0 0 1 ] 74 December
24. Tamil Nadu 406 26 1064 58 1100 179 1885 0 336 7 4 508 0 5573  December
25. Telangana 991 52 376 246 3742 1388 7413 2 153 1 3 150 ] 14557 December
26. Tripura 213 38 120 28 352 6 501 0 0 0 0 2 0 1260  December
27. Uttar Pradesh 2977 130 9269 2250 7580 65 9558 12 1273 7 16 26 ] 33163 December
28. Uttarakhand 281 4 358 54 315 12 407 2 4 0 0 13 0 1450  December
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29. West Bengal NR NR NR NR NR NR NR NR NR NR NR NR NR NR
Torar (State) 29930 2075 40498 6908 69633 6454 81207 194 10562 135 340 2175 0 250111
30. Andaman and 36 0 20 0 58 6 13 0 0 0 0 0 0 133 December
Nicobar
Islands
31. Chandigarh 66 7 170 11 70 28 108 0 0 0 0 0 0 460  December
32. Dadra and 14 0 0 1 5 0 2 0 0 0 0 0 0 22 December
Nagar Haveli
33. Daman and 7 0 2 0 6 1 2 0 0 0 0 0 0 18  December
Diu
34. Delhi 2020 41 4424 110 4939 1360 3216 4 19 0 1 3 0 16137 December
35. Lakshadweep 0 0 0 0 6 1 2 0 0 0 0 0 0 g December
36. Puducherry 4 4 4 1 17 11 3 0 9 7 0 0 0 60  December
Taorar (UTs) 2147 a2 4620 123 5101 1407 3346 4 28 7 1 3 0 16839
Torar 32077 2127 45118 7031 74734 7861 84553 198 10590 142 341 2178 0 266950
(ALl InDIA)

Source: Monthly Crime Statistics

Note: Data is Provisional under compilation. NR implies data not received
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State/UT-wise number of women murdered during 2011-2014

Sl No.  State/UT 2011 2012 2013 2014
L. Andhra Pradesh 973 1079 750 440
2. Arunachal Pradesh 5 10 4 14
3. Assam 95 77 o7 70
4. Bihar 604 786 708 322
3. Chbhattisgarh 358 316 344 380
6. Goa 11 18 12 12
7. Gujarat 318 306 376 280
8. Harvyana 200 198 213 237
9. Himachal Pradesh 32 27 29 42
10. Jammu and Kashmir 33 27 28 39
11. Tharkhand 255 227 232 226
12. Karnataka 763 764 716 648
13.  Kerala 137 120 121 136
14, Madhya Pradesh 679 653 633 673
15.  Maharashtra 1034 1013 895 898
16, Manipur 13 16 18 29
17, Meghalaya 12 4 19 20
18, Mizoram 9 3 9 5
19, Nagaland 6 4 7 4

20.  Odisha 495 631 562 649
21.  Punjab 243 244 229 225
22.  Rajasthan 332 393 396 394
23. Sikkim 5 4 3 3
24.  Tamil Nadu 625 622 660 579
25. Telangana 447
26.  Tripura 64 23 56 57
27.  Uttar Pradesh 1040 1033 1260 1268
28. Uttarakhand 45 76 74 48
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Sl. No. State/UT 2011 2012 2013 2014

29 West Bengal 830 573 591 911
Torar State 9216 9302 9042 9056

30.  Andaman and 9 7 2 3
Nicobar Islands

31 Chandigarh 5 6 2 8

32, Dadra and Nicobar 2 2 1 1
Haveli

33, Daman and Diu 4 1 4 1

34 Delhi UT 138 131 122 144

35 Lakshadweep 0 0 0 0

36.  Puducherry 3 8 7 2
Tormr UTs 161 155 138 159
Totar (At Inpra) 9377 9457 9180 9215

Source: 2014-Crime in India.
Extension of e-visa facilities to more categories of tourists

1971. SHRI S. THANGAVELU: Will the Minister of HOME AFFAIRS be
pleased to state:

{a) whether it is a fact that Government is considering to allow meetings,

incentives, conferences and events through e-visas;
{b) 1if so, the details thereof;

{c) whether it 1s also a fact that Government is planning to extend the e-visa
facilities to more categories of tourists after a total of 1.16 lakhs visitors arrived in
March, 2016; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJITU): (a) to (d) The Government of India has launched e-Tourist
Visa facility on 27.11.2014 with a view to facilitate foreign tourists visiting India.
Initially, the scheme was introduced for 43 countries. However, the scheme has since

been extended to 150 countries.

Presently e-Tourist Visa facility 1s available to Foreigners whose sole objective

of visiting India is recreation, sightseeing, short duration medical treatment, casual



